EW DELHI

NATIONAL COMPANY LAW APPELLATE TRIBUNAL, N
AT) No. 39 of 2017

LA. No. 176 of 2017 in Company Appeal (

IN THE MATTER OF:
M/s. AJ. Prakashan Pvt Ltd & Anr ... Appellants
Vs
Smt. Poonam Gupta&Ors 7 Respondents

77 of 2017 in Company Appeal (AT) No.

Along with LA. No. 1
40 of 2017
M/s. Shashwat Printers P Ltd & . Appellants

Vs
Smt. Poonam Gupta & Ors ... Respondents

Anr

And I.A. No. 178 of 2017 in Company Appeal (AT) No. 41 of 2017

M/s. Jnanamandal Ltd & Anr . Appellants

Vs
Smt. Poonam Gupta & Ors. ....Respondents

Shri Dhruv Gautam, Advocates

Present:  For Appellants:-

For Respondents:- Shri Shobhit Chaudhary, and Mr

Shashwat Dev, Advocates.
ORDER

ORDELX
ired to be passed in these
d cooperate with the
arly disposal of

28.04.2017 — No further order requ
ijcations. The parties shoul

Interlocutory Appli
National Company Law Tribunal, Allahabad Bench fore

the Company Petition.

The Applications stand disposed of.
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